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Exploration of Atomic Minerals In
AP

@1440. DR, NARREDDY THULASI
REDDY:; Will the PRIME MINISTER
he pleased to state:

(a) whether exploratory drilling
and mining for Atomic minerals were
conducted in Cuddapah district of
Andhra Pradesh; and

(b) if so what are the details
thereof? i
@Previously Unstaryed Questior
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to Questions 22

THE MINISTER OF. .STATE IN
THE MINISTRY OF SCIENCE &
TECHNOLOGY, DEPARTMENT OF
ELECTRONICS AND DEFARTMENT
OF OCEAN DEVELOPMENT AMND
MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI P. R. KUMARA-
MANGALAM): (a) Yes, Sir. Explo-
ration drilling and small-scale experi.
mental mining for wranium are fin
progress in parts of Cuddapah Dis-
trict, Andhra Pradesh. )

(b) Exploratery drilling was com-
menced a2t Tummalapalle, Cuddapah
District, Andhra Pradesh in 1957. Se
far 44,520 metires of ecumulative dril-
ling has been carried out at Tum.
malapalle, Rachakuntapalle, Gadan-
kipalle, Bakanagaripalle, Velamvari-
palle, Kannampalle, gnd Motnutala-
pelle along the southwest margin of
Cuddapah basin, At T. Sundapalle,
1966 metres of exploratory drilling has
been completed over basement gra-
nite, Smallscale experimental min-
ing at Tummalappalle was taken up
in July 1991 for obtaining bulk ora
samples for ore baneficiation studies,
So far, 7 metres of mining has been
completed. Mining Sperations arp be.
ing carrigd out on centract basia by
the Mineral Exploration Lorporation
Limited (MECL)...

Control of food irradiation

1441. DR. SANJAYA SINH: Wil
the PRIME MINISTER be pleasad: to
state;

. o

(a) whether it is & fact that Gov-
ernment prapose io introduce legisla-
tien - for controlling food _irpadistion
based on the existing atemie energy
laws and food laws; and

(b) if so, whet wre the deteils in
thia regard? 5

THE MINISTER OF STATR IN
THE MINISTRY OF SCIENCE &
TECHNOLOGY, DEPARTMENT OF



